RESERVE BANK OF INDIA SERVICES BOARD, MUMBAI

Advt.No. 3A /2010 - 11

(This advertisement and the format of the Application Form can be accessed on RBI Website www.rbi.org.in)

Applications (App.) are invited for the posts mentioned below in Reserve Bank of India (RBI/Bank)
from Indian citizens, citizens of Nepal and subjects of Bhutan, Tibetan refugees (who came over to
India before 1* January 1962) and persons of Indian origin who have migrated from Myanmar and
Sri Lanka with the intention of permanently settling in India and in whose favour Eligibility
Certificates have been issued by Government of India.

Number of Vacancies
Sr. | Post Unreserved i.e. | Scheduled | Scheduled | Other Backward | Total
No. General (Gen) | Castes (SC) | Tribes (ST) | Classes (OBC)
1. | Manager (Technical-Civil) 2 - - 2 4
2. | Manager (Technical-Electrical) 1 - - 1 2%

Chennai (17) Patna (29)
Guwahati (18) Thiruvananthapuram (81)
Hyderabad (19)

Candidates can select only one centre and must indicate its Name and Code No. in the
application. In the event of cancellation of 'WE' at any centre, the Board may at its discretion
allot an alternative centre to the candidates concerned. Candidates admitted to the 'WE' will
be intimated dates, time table and venue of 'WE' through Admission Letters (AL). Candidates
will not be admitted to the 'WE'without the AL. Centre and date of 'WE'are liable to be changed
atthe Board's discretion. Request for change of centre will not be entertained.

RELAXATION IN THE UPPER AGE LIMIT :

*)

1.

out of these 01 vacancy is reserved towards Backlog vacancy.

(**) Thereis no vacancy reserved for Persons With Disability (PWD). However, Orthopaedically

Handicapped(OH) candidates with One Arm affected(OA), One Leg affected(OL) and Both
Legs affected but not arms (BL) and Hearing Impaired (HI) candidates who are Partially Deaf
(PD) are eligible to apply as General candidates. However, they will not be entitled for any
relaxation/concession except for age and application fee.

(***) There is no vacancy reserved for Persons with Disability (PWD). However, Orthopaedically

Handicapped (OH) candidates with One Leg affected (OL) and Hearing Impaired (HI)
candidates who are Partially Deaf (PD) are eligible to apply as General candidates. However,
they will not be entitled for any concession/relaxation except for age relaxation and
application fee.

Note:OH/HI should posses a latest Certificate to this effect issued by an authorized Government of

India/State Government Department/ Hospital.
EDUCATIONAL QUALIFICATIONS (as on 01.01.2011) :
i) MANAGER (TECHNICAL-CIVIL)

(a) Essential: A Bachelor's Degree in Civil Engineering or equivalent qualification with a
minimum of 60% marks or equivalent grade.

(b) Desirable: Specialization in Structural Design, Public Health Engineering, Soil
Mechanics & foundation Engineering.

i) MANAGER (TECHNICAL -ELECTRICAL)

(a) Essential: A B.E./B. Tech Degree in Electrical Engineering or Electrical and
Electronics Engineering with a minimum of 60% marks or equivalent grade in
aggregate of all semesters.

(b) Desirable: Elective/course papers in power electronics, Programmable logic
controllers, electronic measurements, communication theory.

EXPERIENCE (ason01.01.2011):
i) MANAGER (TECHNICAL-CIVIL)

(a) Essential: At least 3 years' experience after graduation (in a position of independent
responsibility equivalent to that of an Assistant Engineer) in a public /private limited
organization including hospitals / banks / financial institutions / in Planning /
Designing / Construction of Large Office Buildings /Multistoried Buildings / Housing
Companies /residential campus based education institutions including preparation
and evaluation of tender papers.

(b) Desirable: (i) Experience of administering construction projects in all its aspects and
knowledge of PERT/ CPM techniques. (ii) Working knowledge of Computer in
Structural Design and CAM/CAD/ evaluation and analyzing of tenders with special
references. (iii) Working knowledge of Electro-mechanical services and electrical
maintenance. (iv) Working knowledge in structural rehabilitation works. (v) Good
drafting capacity.

ii) MANAGER (TECHNICAL -ELECTRICAL)

(a) Essential: At least 3 years' experience after graduation (in a position of independent
responsibility equivalent to that of an Assistant Engineer) in a public/private limited
organization including hospitals/banks/financial institutions/residential campus
based educational institutions in planning/ designing/execution of internal and
external electrical installation work, large central air-conditioning plant, lift,
communication systems and other associated services involved in large, multi storey
building projects including preparation, scrutiny and evaluation of tenders.

(b) Desirable: i) Working knowledge of electronic systems like CCTV surveillance
systems, Addressable Security Alarm and Fire Alarm systems, EPABX, UPS system
etc. (i) Experience in maintenance of lifts, pumps, air-conditioning plants, etc.
(iii)Experience of administering construction projects in all its aspects and knowledge
of PERT/CPM techniques. (iv) Good drafting capability in English, ability to work with
computers as regards Microsoft Word, Excel and Power point presentation.

AGE (ason 01.01.2011)

Not above 35 years (Candidates must not have been born earlier than 02.01.1976). Refer item
6 below for relaxation in upper age limit for specified categories.
SCHEME OF SELECTION:

Selection will be through Written Examination (WE) in the following two papers and Interview.
'WE'will be held in the month of April/May 2011.

Paper Test Duration Marks
| Obijective Test of professional As per Admission 100
Type knowledge / job knowledge Letter
Il Descriptive Standard of the papers will be 3 hrs 100
Type that of a B.E. Degree
Total 200

EXAMINATION AND INTERVIEW

i) Paper Il of such candidates who score sufficiently high marks, as decided by the Board,
in order of merit in Paper | only would be assessed.

if) Question papers for WE will be set in Hindi and English. Answers may be written either
in Hindi or English.

iii) Candidates may answer the Interview in Hindi or English at their option.

iv)The number of candidates to be called for interview will be decided by the Board.

v) Final selection will be on the basis of performance in the WE (Paper | and Paper Il) and
Interview, taken together.

EXAMINATION CENTRES
WE will be held at the following centres (Code Numbers indicated in the brackets)

Name of Centre Code No. Name of Centre Code No.
Ahmedabad (11) Jaipur (20)
Bangalore (12) Jammu 21)
Bhopal (13) Kanpur (22)
Bhubaneswar (14) Mumbai (25)
Kolkata (15) Nagpur (26)
Chandigarh (16) New Delhi (27)

Upper age is relaxable by:
a) 3yearsin the case of OBC candidates if the posts are reserved for them.

b) 5 years in the case of: i) Ex-employees of banking institutions whose services had to be
terminated for reasons of economy or as a result of bank going into liquidation and
personnel retrenched from Government Offices after at least one year's service and
applying through Employment Exchanges, ii) Ex-servicemen (including Emergency
Commissioned Officers/Short Service Commissioned Officers) provided applicants have
rendered at least five years continuous Military Service and have been released on
completion of assignment (including those whose assignment is due to be completed
within one year) otherwise than by way of dismissal or discharge on account of misconduct
or inefficiency or/on account of physical disability or have been released on account of
physical disability attributable to Military Service or on invalidment, iiij Emergency
Commissioned Officers/Short Service Commissioned Officers who have completed their
initial period of assignment of five years of Military Service but whose assignment has been
extended beyond five years and in whose case the Ministry of Defence issues certificates
that they would be released on selection within three months from the date of receipt of
offer of appointment, iv) Candidates who had ordinarily been domiciled in Kashmir Division
of the State of Jammu and Kashmir between 1* January, 1980 and 31* December, 1989.

c) 10 years for OH/HI (GEN/SC/ST) and 13 years for OH/HI (OBC) candidates.

NOTE : CUMULATIVE AGE RELAXATION WILL NOT BE AVAILABLE EITHER UNDER

THE ABOVE ITEMS OR IN COMBINATION WITH ANY OTHER ITEMS.

SERVICE CONDITIONS / CAREER PROSPECTS

i)  PayScale:
Selected Candidates will draw a starting basic pay of Rs.21,000/- p.m. in the scale of
Rs.21000-1000-30000-EB-1000-32000-1100-36400 applicable to Officers in Grade B
and they will also be eligible for Dearness Allowance, Local allowance, House Rent
Allowance, Family Allowance and Grade Allowance as per rules in force from time to
time. Atpresent, initial monthly Gross emoluments to Direct Recruit Grade B Officers are
approximately Rs. 38,276/-.

NOTE: For candidates possessing very high academic or professional qualification/
experience of significant value to the Bank, the Bank may, at its sole discretion, consider
granting up to four advance increments. The Board, at the sole discretion, will consider
requests for higher emoluments on account of higher qualification/special experience of
value to the Bank at the interview stage only. Such information may be furnished in the
Bio-data form in the appropriate column. The number of maximum increments will be 4.
The Board/Bank will not entertain any request received after the interview.
i)  Perquisites:

Bank's accommodation subject to availability, reimbursement of expenses for
maintenance of vehicle for official purpose, newspaper, telephone charges, book grant,
allowance for furnishing of residence, etc. as per eligibility. Free dispensary facility
besides reimbursement of medical expenses for OPD treatment/hospitalization as per
eligibility. Interest free festival advance, Leave Fare Concession (once in two years for
self, spouse and eligible dependents). Loans and Advances at concessional rates of
interest for Housing, Car, Education, Consumer Articles, Personal Computer, etc. The
posts also carry benefits of Provident Fund, Pension and Gratuity. Total pay and
allowances along with admissible perquisites attached to the post work out to Rs10.00
lakhs p.a. (approx.) on a Cost to the Bank basis.

iiiy At certain centres, limited number of residential quarters are available.
securing residential accommodation on lease, however, exists at all centres.

iv) Initial appointment will be on probation for a period of two years which may, at Bank's
discretion, be extended upto a maximum period of four years.

v) There arereasonable prospects for promotion to higher grades.
vi) Selected candidates are liable to be posted and transferred anywhere in India.
APPLICATION FEE (NON-REFUNDABLE):

Rs.100/- (Rupees one hundred only). No fee is payable by SC/ST/OH/HI candidates. Fee is
payable by Demand Draft favouring Reserve Bank of India and payable at Mumbai only.
However, candidates from un-banked areas may pay fee by crossed Indian Postal Orders in
favour of Reserve Bank of India payable at GPO, Mumbai. Candidates should write their
Name and Address on the reverse of the Demand Draft and in the space provided for the
purpose on the Postal Orders (if fee is payable) and enclose them to the application with a pin
(should not be stapled). Fees sent separately not accompanied with proper application or
paymentin any other manner will not be accepted. Fees once paid will not be refunded under
any circumstances.

GENERAL RULES /INSTRUCTIONS:

i)  APPLICATION FORMAT (FOR OFF-LINE MODE) IS GIVEN AT THE END. CANDIDATES
APPLYING BY OFF-LINE MODE SHOULD APPLY STRICLY IN CONFORMITY WITH THE
FORMAT AS PRESCRIBED.

i) APP. NOT ACCOMPANIED BY PRESCRIBED FEES (UNLESS EXEMPTED) OR
INCOMPLETE/ILLEGIBLE/NOT IN THE PRESCRIBED FORMAT/WITHOUT
PHOTOGRAPH/WITHOUT SIGNATURE WILL BE REJECTED AND NO
CORRESPONDENCE IN THIS REGARD WILL BE ENTERTAINED BY THE BOARD.

i) APPLICATION MUST BE COMPLETED IN ALL RESPECTS. INCOMPLETE
APPLICATIONS WILL NOT BE CONSIDERED.

iv) CANDIDATES SHOULD NOT ENCLOSE ANY CERTIFICATES OR COPIES THEREOF
WITH THE APPLICATION. THEIR CANDIDATURE WILL BE CONSIDERED ON THE
STRENGTH OF THE INFORMATION DECLARED IN THE APPLICATION. IF AT ANY
STAGE, IT IS FOUND THAT ANY INFORMATION FURNISHED IN THE APP IS
FALSE/INCORRECT OR IF ACCORDING TO THE BOARD, THE CANDIDATE DOES NOT
SATISFY THE ELIGIBILITY CRITERIA, HIS/HER CANDIDATURE/APPOINTMENT IS
LIABLE TO BE CANCELLED/TERMINATED.

v) ALL EDUCATIONAL QUALIFICATIONS MUST HAVE BEEN OBTAINED FROM
RECOGNISED UNIVERSITIES/INSTITUTIONS IN INDIA OR ABROAD. IF GRADES ARE
AWARDED INSTEAD OF MARKS, CANDIDATES SHOULD CLEARLY INDICATE THEIR
NUMERICAL EQUIVALENT.

vi) CANDIDATES SHOULD SATISFY THEMSELVES ABOUT THEIR ELIGIBILITY FOR THE
POST APPLIED FOR. THE BOARD WOULD ADMIT TO THE 'WE' ALL THE CANDIDATES
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APPLYING FOR THIS POST WITH THE REQUISITE FEE (WHEREVER APPLICABLE) ON
THE BASIS OF THE INFORMATION FURNISHED IN THE APP. AND SHALL DETERMINE
THEIR ELIGIBILITY ONLY AT THE FINAL STAGE I.E. WHILE CALLING THEM FOR
INTERVIEW.

vii) THE BOARD SHALL NOT ENTERTAIN REQUESTS FROM THE CANDIDATES SEEKING
ADVICE ABOUT THEIR ELIGIBILITY TO APPLY.

vii) THE LIST OF CANDIDATES ADMITTED FOR THE 'WE'WOULD BE DISPLAYED ON THE
RBIWEBSITE. IF A CANDIDATE DOES NOT RECEIVE ADMISSION LETTER (AL) FOR
'WE/ANY OTHER COMMUNICATION FROM THE BOARD, HE/SHE SHOULD CONTACT
THE IN-CHARGE OF THE RBI OFFICE DURING OFFICE HOURS, AT THE
EXAMINATION CENTRE INDICATED IN THE APPLICATION ALONG WITH DULY
SIGNED PASSPORT SIZE PHOTOGRAPH, TWO DAYS BEFORE THE DATE OF
EXAMINATION FOR NECESSARY GUIDANCE. FAILURE TO COMPLY WITH ABOVE
INSTRUCTIONS WILL DEPRIVE THE CANDIDATE OF ANY CLAIM FOR
CONSIDERATION.

ix) CANDIDATES WILL HAVE TO APPEAR FOR THE 'WE' AT THEIR OWN EXPENSES.
HOWEVER, THOSE CALLED FOR INTERVIEW, WILL BE REIMBURSED TO AND FRO
ACTUAL FIRST CLASS/Il AC RAILWAY FARE BY THE SHORTEST ROUTE FROM THE
PLACE OF THEIR RESIDENCE/PLACE OF WORK TO THE PLACE OF INTERVIEW
WHICHEVER IS NEARER.

x)  IN ALL CORRESPONDENCE WITH THE BOARD, ROLL NO. INDICATED IN 'AL' MUST
BE QUOTED.

xij CHANGE OF ADDRESS, IF ANY, SHOULD BE INFORMED TO THE BOARD
IMMEDIATELY. ALTHOUGH EVERY EFFORT WILL BE MADE TO TAKE ON RECORD
SUCH CHANGES, THE BOARD DOES NOT ACCEPT ANY RESPONSIBILITY IN THE
MATTER, PARTICULARLY WHEN THE TIME GAP BETWEEN RECEIPT OF INTIMATION
AND DATE OF EXAMINATION/INTERVIEW IS VERY SHORT.

xii) CANDIDATES ALREADY IN SERVICE OF GOVT./QUASI-GOVT. ORGANISATIONS AND
PUBLIC SECTOR BANKS /UNDERTAKINGS WILL HAVE TO PRODUCE A "NO
OBJECTION CERTIFICATE” FROM THEIR EMPLOYER, AT THE TIME OF INTERVIEW.
HOWEVER, BEFORE APPOINTMENT IN RBI, A PROPER DISCHARGE CERTIFICATE
FROM THE EMPLOYER WILL HAVE TO BE PRODUCED. IF THE APP. IS REQUIRED TO
BE ROUTED THROUGH THE EMPLOYER AND IN THE PROCESS IT REACHES THE
BOARD'S OFFICE AFTER THE CLOSING DATE, IT WILL NOT BE CONSIDERED EVEN
THOUGH THE APPLICANT SUBMITTED THE APP. TO THE EMPLOYER BEFORE THE
CLOSING DATE. IN SUCH CASES, APP. MARKED 'ADVANCE COPY' SHOULD BE SENT
TO THE BOARD'S OFFICE DIRECT, TOGETHER WITH FEE AND THE REGULAR COPY
(WITHOUT FEE) SHOULD BE ROUTED THROUGH THE EMPLOYER.

xiii) CANVASSING INANY FORM WILL BE A DISQUALIFICATION.

xiv) IN ALL MATTERS REGARDING ELIGIBILITY, CONDUCT OF EXAMINATIONS,
INTERVIEW, ASSESSMENT, PRESCRIBING MINIMUM QUALIFYING STANDARDS IN
'WE' AND INTERVIEW, IN RELATION TO NUMBER OF VACANCIES AND
COMMUNICATION OF RESULT, THE BOARD'S DECISION SHALL BE FINAL AND
BINDING ON THE CANDIDATES AND NO CORRESPONDENCE SHALL BE
ENTERTAINED IN THIS REGARD.

xv) MOBILE PHONES, PAGERS, OR ANY OTHER COMMUNICATION DEVICES ARE NOT
ALLOWED INSIDE THE PREMISES, WHERE THE EXAMINATION IS BEING
CONDUCTED. ANY INFRINGEMENT OF THESE INSTRUCTIONS SHALL ENTAIL
DISQUALIFICATION INCLUDING BAN FROM FUTURE EXAMINATIONS.

xvi) THE BOARD DOES NOT FURNISH THE MARK-SHEET TO CANDIDATES. HOWEVER,
'WE' AND INTERVIEW MARKS MAY BE AVAILABLE ON THE BANK'S WEBSITE AFTER
THE DECLARATION OF THE FINAL RESULT.

xvii) THE POST IS ALSO OPEN TO THE EMPLOYEES OF RBI (STAFF CANDIDATES) WHO
SATISFY THE ELIGIBILITY CRITERIA SEPARATELY STIPULATED BY THE BANK.

SUBMISSION OF THE APPLICATION :

Candidates can apply for the post/s either on the prescribed Application (OFF-LINE) or
submit the application ON-LINE followed up by sending a printout (hardcopy) of the
online application to the Board's office.

i) ON-LINE: The candidate can apply ON-LINE using the link/URL http://onlinedr.rbi.org.in
Detailed 'Instructions for Applying ON-LINE' are available on this link. Candidates should
read the instructions carefully and then click on “Apply” link.

Salient features of the system of ON-LINE Application are given hereunder:

a) Before starting filling up of ON-LINE application, a candidate must purchase the DD or
IPO for Rs.100/- (except SC/ST/OH/HI candidates who are exempted from payment of
fees).

b) Feeexempted category candidates can straightway fill the ON-LINE application.

c) Candidates NEED to take a PRINTOUT (hard copy) of their ON-LINE Application
after submission of the data through the system. A signed photograph must be
pasted (not to be stapled) at the specified place on the printout and the candidate
must sign on the printout of the application and attach DD or IPO of Rs.100/- (if
required to pay fee).

d) Candidates need to send the system generated print out (hard copy) of the ON-LINE
Application to the Reserve Bank of India Services Board's Office (RBISB) by ordinary
post. In case the print out (hard copy) is not received by the Board by the CLOSING
DATE mentioned in this advertisement, the ON-LINE application will not be
entertained and will be rejected.

e) Applications should not be submitted more than once. Duplicate applications will not
be entertained and will be rejected.

f)  The ON-LINE applications can be submitted till 11.59 P.M. on February 21,2011 after
which the link will be disabled.

ii  OFF-LINE: The candidates must apply in the Application format published in this
advertisement. It should be typed or neatly handwritten in Hindi or English on a good
quality “White A- 4 size” paper. All the columns in the application (except PWD category
and Fee, if not applicable) must be filled legibly or typed. Incomplete and illegible
applications will be rejected.

iii. OFF-LINE Application or printout of the ON-LINE Application (hard copy), as the case
may be, haveto be sentby ordinary post to
“The General Manager, Reserve Bank of India Services Board, Post Bag No. 4618,
Mumbai Central Post Office, Mumbai-400008”.

The cover should be superscribed “APPLICATION FOR THE POST OF MANAGER
(TECHNICAL -CIVIL/ ELECTRICAL)" as the case may be.

iv.  OFF-LINE Application or printout of the ON-LINE Application (hard copy), as the case
may be, in closed cover, may also be deposited in the box specially kept for the purpose
at Reserve Bank of India, Opposite Mumbai Central Railway Station, Mumbai Central,
Mumbai 400 008.

v. Candidates should apply either by ON-LINE mode (followed up by sending a
printout of the online application) or OFF-LINE mode. They should not submit
application by both the modes. Duplicate applications will be rejected.

CLOSING DATE:

i)  OFF-LINE Application or the printout of the ON-LINE Application (hard copy), as the case
may be, should reach the Board's Office on or before 6.00 P.M. on February 28,2011.

i) In the case of App. received only by post from candidates living abroad, in Assam,
Arunachal Pradesh, Manipur, Meghalaya, Mizoram, Nagaland, Sikkim, Tripura; Ladakh
division of Jammu and Kashmir State; Lahaul and Spiti Districts and Pangi Sub-division
of Chamba district of Himachal Pradesh; Andaman and Nicobar Islands and
Lakshadweep, the last date of receipt of Applications will be on before 6.00 PM. on
March 7,2011. For Applications received in any manner other than by post, the benefit of

extended time will not be available.

iiiy The Board takes no responsibility for any delay in receipt of Applications or loss thereof
in postal transit.

12. CHECK-LIST FOR SUBMISSION OF THE APPLICATION :
i)  TheFormat ofthe application given below should not itself be used as application.

i)  The App. strictly in conformity with the Format as prescribed must be typed or neatly
hand-written in Hindi or English on a good quality “White A4 size” paper and duly affixed
(not stapled) with a signed latest passport size photograph. Candidates should ensure
that all the entries have been correctly filled in and the Application, as also the
photograph are signed. Application without signature, photo, fee (if applicable), not in
prescribed Format, incomplete or illegible shall be rejected.

i) Name and Address in the application must be written IN CAPITAL LETTERS in English
only, since processing is computerized.

iv) Candidates should write their name and address on the reverse of the Demand Draft and
inthe space provided for the purpose on the Postal Orders (if fee is payable) and enclose
them to the application with a pin (should not be stapled).

v) The post applied for should be superscribed on top of the cover containing the
Application.

vi) Candidates must ensure that the Application [either OFF-LINE or printout of the
ON-LINE] along with DD/IPO (if applicable) should reach the Board's office on or
before the CLOSING DATE. Even after the successful submission of ON-LINE
application through the system, unless the system generated print-out of the ON-
LINE application together with fee (if applicable), photograph and signature is
received by post at the Board's office within the closing date, the ON-LINE
application is not valid and will be rejected.

RESERVE BANK OF INDIA SERVICES BOARD, MUMBAI
APPLICATION FOR THE POST OF MANAGER (TECHNICAL - CIVIL/ELECTRICAL)

Advt. No.3A/2010-11

RECEIPT NO.

POSTAPPLIED FOR

(ONLY FOR OFFICE USE)
1. NAME IN FULL (IN ENGLISH WITH CAPITAL LETTERS) :

Paste a Signed
2. CATEGORY: Latest Passport

A. WRITE GEN for General/SC for Scheduled Caste/ST for -
Scheduled Tribe/OBC for Other Backward Class. (OBC
candidates coming under 'Creamy Layer' should Indicate
their category as GEN). This column should not be kept blank

B. PWD Category WRITE OH for Orthopaedically Handicapped
and HI for Hearing Impaired in addition to the main Category
in A above (Others leave it Blank)

3. EXAMINATION CENTRE CODE No.

4. SEX: WRITE [M] FOR MALE AND [F] FOR FEMALE: |:|

5. DATE OF BIRTH: R

6. AGE (ASON 01.01.2011): Years Months

7. A. ACADEMIC QUALIFICATIONS ( AS ON 01.01.2011)
(Starting with minimum qualification stipulated for the post)

Name of the Exam.| Main subject Date of University/Institute|  Overall% of marks Class/
(Please specify) Result (up totwo dec. points)| Division

Graduation

Post Graduation

B. HIGHER QUALIFICATIONS (AS ON 01.01.2011) I:I
(Write in the box whether M.Phil./Ph.D./C.A./ICWA/ACS/PG Dip. in Management/MBA)
8. DO YOU FALL UNDER EX-SERVICEMAN/DOMICILED IN J. & K./RETRENCHED
FROM GOVT. OFFICE/BANKING INSTITUTION ?
WRITE [Y] FOR YES [N] FOR NO
9. DO YOU HAVE THE PRESCRIBED MINIMUM THREE YEAR'S EXPERIENCE I:I
STIPULATED AT ITEM NO. 2 OF THE ADVERTISEMENT?
WRITE [Y] FOR YES [N] FOR NO
10. EXPERIENCE WITH REFERENCE TO THE ADVERTISEMENT (AS ON 01.01.2011)

Name and address of the employer | Designation | Job profile Period Duration
From To Yrs. Mths

11. PARTICULARS OF EXAMINATION FEE:

Name of the Drawee Bank / No. of D D/ Indian | Date of D D / Indian | Amount (Rs.)
Post Office Postal Order/s Postal Order/s

12. POSTAL ADDRESS : ( IN ENGLISH AND
IN CAPITAL LETTERS WITH PIN CODE NO. -
DO NOT WRITE YOUR NAME )

E-mail address, if any
Telephone No(with STD code), if any

| hereby declare that all the statements made in this application are true, complete and correct to the best of my
knowledge and belief. | understand that if at any stage, it is found that any information given in this application is
false/incorrect or that | do not satisfy the eligibility criteria according to the Board, my candidature /appointment
is liable to be cancelled/terminated. | have read and understood the stipulations given in the advertisement and
hereby undertake to abide by them.

PLACE:
DATE :

(Signature of the Applicant)
Name:

Very important points to be noted by the candidates : (i) Candidates must complete the application
in all respects including Pasting of photograph. (ii) Incomplete applications in any respect will be

rejected and no correspondence will be entertained by the Board in this matter.




